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(b) the amount allocated und.r differ­
.t beads, details bead-wise? 

. THE MINISTER OP STATE IN 
THB MINISTRY OF PLANNING AND 

MINISTBR. OF STATS'IN THB MINI­
STR.Y OP FOOD AND CIVIL SUpP. 
LIES (SHRI A. IC. PANJA) : (.) aad (b) 
A statemen't is enclosed. 

State.eet 

AnDua) Plao 1986-87-Haryana-Approved Outlay 

(Rs. crores) 

Maj or Heads of Development 1986·87 

-------~--

Approved out la, 

----~------------------------------------------------~ 
1. 

2. 

3. 

4. 

s. 
6. 

Aariculture & Allied Servicos 

Rur.al Development, 

Special Area Proaramm. 

Mewat Development 

Irriaation &, Flood Control. 

Energy 

Industry &, Minerals. 

Transport 

.... 72 

10.8' 

2.50 

169.37 

7. 

8. 

9. 

Science, Technology & Environment 

General Economic Services 

163.14 

8.63 

26.89 

1.55 

7.26 

86.08 

4.00 

10. 

11. 

Social & Community Services 

General Services 

Grand Total 
--
S2S.00 

--.--.~~,--------------------------

Silicon Units-

6765. SHRIMATI JAYANTI PAT· 
NAIK : Will tbe PRIME MINISTER be 
ple.sed to state : 

(a) whether Government have taken 
steps to set up some indigenous silicon , 
ullits in the country; 

(b) if so, tbe number of indigenous 
sUicon units Bet up in the country so 
far; 

(c) tbe :number of indigenous silicon 
.,.ita propOild to be set up in tbe country 
f. t~. Seventh PIID; 

(d) the sites selected lor the JocatioD 
of such units; 

(e) whether Government have a pro­
posal to set up a new indilenous silicOb 
unit .in Orissa; and 

(f) it so, tb. place identified tbere­
for? 

THE MINISTER OF STATB IN 
THE MINISTR.Y OF SCIENCE AND 
TECHNOLOGY AND IN THE DEPAIl. 
TMENTS OF' OCEAN DEVELOPMENT. 
ATOMIC BNERGY~ ELECTR.ONICS ... 
AND SPACE (SHIt.I SHIVJtAJ V. 
'''TIL) :' (a) YOI, Sir. 



,,1 writ"" d.",,,.,, 

(b) Fol1owiDI compaDie. have lOt up 
\laica to maauf"acture slUII. crystal .iJiCOD' 
iDIots aDd 'la'fer. :. 

(i) Super Semiconductors (West 
BCDaal); 

(il) SiltroDix (Tamil Nadu); 

(iii) Metkem Silicon Ltd. (TamH 
Nadu): 

(iv) Bharat Heavy Electricals Ltd. 
(Karnataka); 

(v) Central Electronics Ltd. (Uttar 
Pradesh); 

(vi) Bharat Electronics Ltd. (Karna .. 
taka); 

In addition, Metkem Silicon Limited 
have set up a plant to produce polysilicon. 
The first three companies are in private 
sector and the last three in pubCic 
sector. 

(c) Silicon units proposed to b. set up 
in the country in the Seventh Plan 
are :-

(i) National Silicon Facility (NSF)· 

(ii) AUlmentatioD oC capacity of Cea­
tra) Electronics Ltd. 

• Investment decision OD NSF will b. 
taken shortly. 

(d) Site selected carlier for NSF was 
Vadodara, Gujarat· 

(e) No, Sir. 

(f> Does not arise. 

C •• pen.atlea to the soldiers "b .. le.t 
their 1I",la mllhap of AD .32 tr ••• • 

If: 

port alrer. ft 

6766. SHRI C. SAMBU: Will tbe 
Minister oC DEFENCE be pJeased to 

• ltate: 

<a> whether tbore is AllY proposal 
with Govonunent roprdina tbe, AN.12, 
nt. lNdi\lDl raa .. DlQ.ti,ql. tJ.Qtiotl .r'Il'~ 

port ,aircraft of the Indian Air Pore. to 
uader.o l.ot.naive re-evaluatioD ta tilt 
wake· of .two misbaps ill Marcb. 19": 

(b) whetber Government have aADoua .. 
~ed aD), 'compensation to tbese soldier. 
who lost tbeir lives iD mishap; aDd 

(c) if so, tbe detai's thereof? 

THB MINISTER OF STATB IN 
THE DEPAR.TMENT OF DEFENCE 
RESEARCH AND DEVELOPMINT 
(SHR! ARUM SINGH): (a) A detaUed 
analysis has been made to ucertain if 
tbere are any design deCects in the AN-32 
aircraft. No defect bas been found either 
in the design or vital components aad 
systems ot aircraft .. Besides, adequate sta­
ndby arrangements exist in the AN-32 
aircraft to cater for any system or sub­
systems failure. 

(b) and (c) Compensation under tit, 
rules will be paid to the next-ot·kin after 
the Courts of Inquiry constituted either 
declare, or come to the conclusion that 
these personnel may be presumed to have 
lost their Jives. In tbe ad·interim poriod 
an advance payment of Rs. 2300/- to the 
family of each officer and Rs. 1150/.. t. 
the famiiy of each airman per month 
would be made for a period of six months 
from non-public funds. In addition, th. 
families are eHaibJe for family pension 
undc( tbe rules during this period aad 
thereafter. 

DimeDIt les ia eODstrucaJoD of road. ,. 
lorest areas 

6767. SHRI R. ANNANAMBI: Will 
the PRIME MINISTER be pleued to 
be state: 

(a> wheth'r Government are aware 
that tbe State Governments are 'acin, 
difficulties in constructing roads for th. 
benefit of public since diversion of (orest 
lands' for non-fores·. purposes requires' 
clearance by the Centre; and 

(b)'if so, the steps taken in thi' 
rea.rd·? 

THB MINISTER OF STATE' IN 
THB MINISTRY OF ENVIRONMENT 
AND fORBSTS (SHaI '1,. a. ANSAJlI) : 




